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Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the Government has received any complaints with regard to publication of classified documents marked strictly
confidential/top secret and are exempted under the Official Secrets Act; 

(b) if so, the details thereof and the action taken in this regard; 

(c) whether publishing of classified documents comes under the ambit of Official Secrets Act; and 

(d) if so, the details thereof?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN) 

(a) to (d): Publication of classified documents would be an offence if it falls under the purview of Section 5 of the Official Secrets Act.
Other provisions of this Act may also be invoked, depending on the facts and circumstances of each case. In case of violations of the
provisions of the Official Secrets Act, necessary action as per law and rules are taken. 
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